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THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURINDRA PAL SINGH): (a)
and (b) The busts taken away from the
Samadhi of martyr Bhagat Singh by the
Pakistan Armed Forces during the December,
1971 conflict have been handed over to us by
the Government of Pakistan on 22nd April,
1974.

Rehabilitation of refugees in Meghalaya

196. SHRI JAIRAMDAS D<\ULAT
RAM : Will the Minister of SUPPLY AND
REHABILITATION be pleased to state :

(a) whether Government have recently
sanctioned sixty lakh rupees for rehabilitation
of refugees from erstwhile East Pakistan now
living in Meghalaya:

' (b) whether the refugees came over to
India during the last Indo-Pak conflict or after
that and what is the number in each case ;

(c) what facilities are being given to
them; and

(d) what is the national status of these
refugees ?

THE DEPUTY MINISTER IN THE
MINISTRY OF SUPPLY AND REHABI-
LITATION (SHRI G. VENKAT SWAMY):
(a) No, Sir. An amount of Rs 6,07,500 was
sanctioned to the Government of Meghalaya
in March, 1974 for resettlement of 162 new
migrant camp families in small trade.

(b) These families came to India t efore
the last Indo-Pak conflict.

(c) They are to be resettled as small trade
families by grant of housing and business
loans.

(d) These families are to be considered
for Indian Citizenship as and when they apply
for it.

Finding of Officers team on working of Steel
Plants

197. SHRI BIPIN PAL DAS :

DR V.A. SEYID MUHAMMAD:
SHRI NABIN CHANDRA
BURAGOHAIN: SHRI
QASIM ALI ABID : SHRI

K.B. CHETTRI :

Will the Minister of STEEL AND MINES
be pleased to state :
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(a) whether it is a fact that the senior
Government officers who made an on-the-spot
study of the working of certain steel plants
have expressed the view that some political
party is actually trying to sabotage production
at various plants both in the public and in
private sector; and

(b) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES (SHRI
SUKHDEV PRASAD): (a) No, Sir.

(b) Does not arise.

MOTIONS FOR ELECTION OF DEPUTY
CHAIRMAN

MR. CHAIRMAN : There are five Motions
for the election of the Deputy Chairman of the
Rajya Sabha. The Members who have given
notices may now move them one by one and in
each case the Motion will also be seconded by
a seconder.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFF-
AIRS AND IN THE MINISTRY OF WORKS
AND HOUSING (SHRI OM MEHTA) : Sir,
with your kind permission, 1 beg to move the
following Motion :

1. "That Shri Godey Murahari be chosen as
the Deputy Chairman of the Rajya Sabha."

SHRI VITHAL GADGIL (Maharashtra) :
Sir, I second the Motion.

afgm wanet wwE faanst (@or 3or) oA,
i gema 7o F fF —
“»it ATE ARl w1 TET wAr W ITEAmia

fraffas fear w7

SHRI M. ANANDAM (Andhra Pradesh) :
Sir, I second the Motion.
(Hon. Members Shri N.H. Kumbhare, Dr.
Z. A. Ahmad and Shri Yashpal Kapur were
absent.)

The question were proposed. Mr.
CHAIRMAN : 1 shall first put the Motion
moved by Shri Om Mehta and seconded by
Shri Vithal Gadgil to vote. The question is :

"That shri Godey Murahari be chosen as the
Deputy Chairman of the Rajya Sabha." The
motion was adopted.
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MR. CHAIRMAN : I declare that Shri
Godey Murahari has been chosen as the  De
puty Chairman of the Rajya Sabha. Yes, Mr.

Dikshit.

THE LEADER OF THE HOUSE (SHRI
UMASHANKAR DIKSHIT) : Mr. Chairman,
Sir. I rise to offer my very sincere felicitations
to Shri Godey Murahari and to congratulate
him on his unanimous election for a second
term in succession as the Deputy Chairman of
this House.

Sir, during his term Mr. Murahari distin-
guished himself in many ways and it was a re-
markable achievement that during this period
he continued to enjoy the equal confidence and
trust of every section of the House. Sir, I do not
remember a single instance where he had to
repeat his instructions or his decision on a point
of order a second time and without any
assertion of his right as the Presiding Officer,
he was able to command the respect and obe-
dience of the entire House. Sir, he has the
qualities of poise, of self-restraint, of sweetness
of temper and evenness of temperament in the
most trying conditions and because of these
qualities he has endeared himself to all of us.

Sir, I congratulate him again on this dis-
tinction that he has achieved for the second
time which he very richly deserved and we do
hope that he will continue to guide this House
in the maintenance of the highest standards
which this House has consistently tried to
maintain. Thank you, Sir.

SHRI T. K. SRINIVASAN (Tamil Nadu) :
Mr. Chairman, Sir, on behalf of the Dravida
Munnetra Kazhagam we offer our congratula-
tions and extend our co-operation to Thiru
Godey Murahari who has got this second tenure
as the Deputy Chairman of this House. We feel
glad that when our Party, a State Party from the
South, has got the second place in this House, a
man from the South is being given the second
main rank as the Deputy Chairman.

can even explain that this is an expression
of appreciation of his ability in conducting this
House fairly and constructively. He was always
detached and impartial, thus maintaining the
dignity of the Chair.

Sir, besides his personal merits, I want to
add somthing. He comes from an eminent
heritage—one late Mr. Venkataswamy Naidu,
his close relation, who was a popular and in-
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fiuential leader of the south was once a Minis-
ter in the then Madras Cabinet. I wish that he
will discharge his duties as before. On behalf
of the D.M.K., I assure him of our cooperation.
Sir, I need not go on expressing our
expectations, because we have experienced them
before.

On behalf of the DMK, once again I wel-
come him as Deputy Chairman and assure our
cooperation to him ever as before. Thank you.

SHRI BHUPESH GUPTA (West Bengal) :
Sir, on behalf of our group it is my privilege
and pleasure to cogratulate our young friend—
If I may say so, our young blood— Shri Godey
Murahari on his re-election to this important
position as the Deputy Chairman of the House.
It has indeed been a contribution of the
Opposition to have sent him to the Chair. And
he justified our choice and I have no doubt, he
will do so again.

Mr, Godey Murahari may belong to this
House. But, I think, he belongs even more so,
and not less anyhow, to the country as a whole.
He will distinguish himself. I do not know how
many Members in the House are there who can
speak as many languages as he does which
shows his patriotism and his love for the
various languages and culture. But for that he
would not have qualified in that manner as a
linguist.

In the House, Sir, we have found him an
extremely agreeable person. He evokes
affection rather than fear and scare amongst us.
I have known people in this House, occupying
this place, who would create scare in the
House instead of instilling affection or
whatever you may call it, we have known him
as a man of great integrity in conducting the
House and maintaining his impartiality. He is
an independent Member and he has remained
independent everywhere when he occupies the
Chair.

Once again 1 congratulate him and we look
forward to a successful and richer and laudable
career which will strengthen the forces of
democracy, principles and norms of democracy,
especially when, Sir, we find that these are
being threatened in some parts of the country in
various ways. Today, Sir, the Chair occupies a
very important position in defence of
democracy, and I do hope that Mr. Godey
Murahari with his excellent traditions and
being a fighter for the cause of the common
people will see that he fulfils that role here
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[ShriBhupesh Gupta] from his position of
strength in safeguarding and strengthening
Parliamentary institutions that we have
established.

Sir, at this moment, I again congratulate
him on behalf of our group on his unanimous
choice as a tribute to his great services to this
House and to the country. Thank you.
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SHRI NIREN GHOSH (West Bengal)
Sir, I heartily welcome Shri Murahri's re-ele-
ction to the post of the Deputy Chairman of
this House. It is fact that he was a prominent
Member of the opposition and as such he was
elected to this post. As far as I know, he tried
to stand as an independent to return to the
Hous3. Since there was no sufficient support
in that respect from the democratic opposition

which could muster enough votes to return
him, the Congress sponsored him also
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as a candidate, and I understand that the CPI
have also given their votes. But it goes to the
credit of Shri Murahari that he is sitting in the
House as an Independent Member; that shows
the independence of his character. After being
returned, he sat as an Independent. He gave us
an assurance, at least to me, that irrespective of
the fact whether he is elected to the post or not,
he will sit as an Independent Member of the
House. This is a fact of cardinal importance.
There are many dangers that we are facing in
respect of parliamentary democracy. I do hope
and I am sure that Shri Murahari, as Deputy
Chairman, will discharge his duties in the
coming years without fear or favour. I would
also say that the ruling party should not forget
that though they are in a majority in this House,
They are in a minority amongst the people of
India. That is a fact which should be noted.

Sir, as regards our group we have no
hesitation in supporting him fully with full
confidence in him and expect that he will
discharge his duties without fear or favour and
establish new traditions in this House.

With these few words I support the motion
and express my co-operation.

SHRI U.K. LAKSHMANA GOWDA
(Karnataka) : Sir, on behalf of myself and the
Independent Members I rise to felicitate Shri
Godey Murahari who has now been elected as
the Deputy Chairman for the second time. I
welcome him, Sir, on my behalf and on behalf
of the Independent Members.

Sir, Mr. Murahari, who was sitting with the
Socialist group here prior to his first election,
was elected to the Deputy Chairmanship
unanimously. Later, he voluntarily declared
himself as an independent Member so that he
could be very impartial in carrying on his
functions as the Deputy Chairman. Now,
during his election to the Rajya Sabha he stood
as an Independent and got the support of
various Parties. Of course, it is a fact that
major support came from the Congress Party.
But, that does not alter in the least his position
as an Independent Member. He was
successfully elected to the Rajya Sabha and
today we are very happy that he has been
elected as the Deputy Chairman for the second
time.

Sir, on my own behalf and on behalf of the
few Independent Members offer him full-
fledged co-operation in his duty as the
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[Shri U. K. Lakshmana Gowda.] Deputy
Chairman and I hope that he will continue to
uphold the dignity of this House and conduct
the proceedings of this House as efficiently as
he has done in the past.

SHRI N. G. GORAY (Mabharashtra) : Sir,
on behalf of the Socialist Party 1 gladly ass-
ociate myself with the words of congratulations
that have been uttered today. Sir, I do not want
to strike a jarring note but I would like to say
that the days ahead are likely to be turbulent
both outside as well as inside and it will be a
time when his merits will be tested. I am sure,
Sir, that with the experience that we have of
Shri Godey Murahari as Deputy Chairman, we
can say with confidence that in these trying
times also he will be as suave and as firm as he
has always been.

Sir, I do not know whether it is possible that
after being elected as the Deputy Chairman,
when he is not sitting in the Chair, he can
express his views without fear or favour as an
Independent Member of this House. I wish that
this particular tradition is established that so
long as he is in the Chair, he acts as Deputy
Chairman without any partiality, but when he
sits as an ordinary Member of the House, if the
occasion demands, he will no hesitate to
express his opinion either for or against a
proposition. I suppose, Sir, that these two
things are very difficult to be combined but I
hope that with his intelligence it will be
possible for him to do so. This will establish
once for all that although he is occupying the
seat of the Deputy Chairman, it will not be to
the detriment and independence of his views.

MR CHAIRMAN : Yes, Mr. Rajnarain.

SHRI HARSH . DEO MALAVIYA : (Uttar
Pradesh) : On a point of order, Sir. This hon.
Member belongs to the B.K.D. and the B.K.D.
leader has already spoken. The general practice
is that only one Member speaks from one
Party.

MR CHAIRMAN : You are right. But, on
this occasion I would request you to waive
your objection.

SHRI HARSH DEO MALAVIYA : O. K.
Sir, but he is in B. K. D.

MR. CHARMAN : Yes, Shri Rajnarain.
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MR. CHAIRMAN : Hon. Members, I am
very happy to join you in congratulating Shri
Godey Murahari. The encomia that he has
received from every section of this House are a
proof of his popularity and the tact and ability
with which he conducted the proceedings of
this House during the time that he was Deputy
Chairman before. So far as I am concerned, I
acknowledge his help and co-operation which
was very valueable to me and I have no doubt
that during his tenure, during that part of the
tenure which will be common, I will get the

I offer him my best wishes for a very suc-
cessful carrier as Deputy Chairman.
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PAPERS LAID ON THE TABLE
I.Bangladesh-India-Pakistan Agreement

I1. Agreement between India and Pakistan
on release and repatriation of persons
detained in either country prior to 1971
conflict

111. Joint Communique regarding review of
progress of normalisation between India and
Pakistan
IV. Agreement between the Government of
India and the Government of Republic of
Iraq

THE MINISTER OF EXTERNAL AFF-

AIRS (SARDAR SWARAN SINGH): Sir, I

beg to lay on the Table a copy each of the
following documents:

(i) Bangladesh, India, Pakistan Agreement
signed in New Delhi on April 9, 1974.

(li) Agreement between India and Pakistan
on release and repatriation of persons detained
in either country prior to coflict of 1971 signed
in New Delhi on April 9, 1974.

(iii) Joint communique regarding review of
the progress of normalisation between India
and Pakistan under the Simla Agreement, sig-
ned in New Delhi on April 9, 1974. [Placed in
Library. See No. LT-6682/74 for (i) to (iii)]

(iv) Agreement between the Government of
India and the Government of the Republic of
Iraq for the establishment of a permanant
Indo-Iraq Joint Commission for Economic
and technical co-operation, signed in New
Delhi on March 28, 1974. [Placed in Library.
See No. LT-6580/74]

I.Annual Report and Accounts (1972-73) of

the Bokaro Steel Limited and related
papers
11. Annual Report and Accounts (1972-73) of
the Hindustan Steel Works Construction
Limited and Related papers
THE MINISTER OF STEEL AND
MINES (SHRI K. D. MALAVIYA): Sir,I



